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T HATAT
[&f&rr & Yoe (Rator &3e)]
Ql

FIAFTAT, 27 T, 2026

F.3T. 2111(3T).—T AT TTIFHTLT T T F TROTHETST, AT T & HILAS o (16.20
et ) § 9T Yo aieESET qrETRr-aTEteaT (59.96 ) 7F area % fMvuran, Tavars, gau wiw
T B B Lt T IR N IR R Pl P SRRt O s e ) SN
(ZaTa) BT ST 72T 21 3 et A1 O # Yo erfafe, 1989 (1989 FT 24) F weATa-IVA Fit 4T 20A (1) F
dgd BRI Y ﬂf‘a?ﬁ_ﬂ TEqT 1942, S.0.1986(E) far+ 02.05.2025; &&ar 2156, S.0.2206(E) fa=i+®
16.05.2025; 5=AT 2264, S.0.2318(E) fadT® 26.05.2025 3i< €647 4468, S.0.4597(E) fa=i= 08.10.2025

H srfergf=ra o T o)

2974 G1/2026 (1)
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ST
F) T | THIIAT 20A TSI ATTGAATIA & G § & | GLre 7T ST arer it sy = wferm Hawr
1) RIS HIATARTRT, TIord Tor: Sadret, .09, 7. 237, Tgaie: airiarEr, areror, 5@ a7+,
AT (20 A TSI T SATEEHT 63T 2264, S.0.2318(E), fadi® 26.05.2025 ¥ Afeg==r

HEAT- 4468, S.0.4597(E), fai# 08.10.2025)

JTHA | @ar | Wl o g3 ¥ THIa O ATSEEAT & S| et
@FATH) | T AAFARFIALH) | (FFRIH)

(1) (2) (3) (4) (5) (6) (7)
1 18 65 e -l 0.2428 0.089 0.0911
2 18 68 e -l 0.3602 0.2914 0.2833
3 24 56 e -l 0.3035 0.1659 0.1052
4 55 157 | SMIETEAT 0.4168 0.0688 0.0728
5 55 166 E‘IT-QPF—I 1.4366 0.089 0.0971
6 55 170 | STWSETHAT 0.0567 0.0405 0.0324
7 57 114 e -l 0.263 0.0202 0.0202
8 37 66 e -l 0.2428 0.089 0.0911

2)HISIT: FEIfeseT, T o sRTiearet, 910, 7.233, qgeiar: aiffdrst, o, e qgz+,
AT (20 A TIST9 T SATERLAAT §&AT 2264, S.0.2318(E), fad® 26.05.2025)

AR | @Er | ™l raw (g § i aora AfeEET o aqE| gmtaa
gegy | SO | W et e | et Py | T
N T SAE (R ) (FRATH)
M| @ 3) 4) ®) (6) (7)
1 | 3117 55 1 -| 0.0567 0.0235 0.0243
2 | 3117 57 1T -| 0.0971 0.0182 0.0202
3 10 51 ERCIER 0.0243 0.0129 0.0142
4 10 53 1T -l 0.0121 0.0004 0.002
5 10 58 1T -| 0.3157 0.0647 0.0567

3) AT @ aT, qfere weor: sFriedredt, 7. 0w, 7.228, qgaie: Sir e, qreor, [T a2,

ATS2T(20 A TSI %t STTEg=mT HeaT 2264, S.0.2318(E), a1+ 26.05.2025)

agpa | @rar | wte | faw g @ J aid oo St o e gt
FRIH) | A SRR H)| @R H
(1) 2 3) 4) ®) (6) (7)
1 222/113 | 2130 | 9= -l 0.0688 0.0526 0.0546
2 | 222113 | 2132 | #WE -l 0.3966 0.004 0.002




[T &% 3(ii)]

HILT T TSIA . AHTYTL

A)HTSIT: AT, Eeee™: SRAET, .09, §.232, Tgeia: ainaE, I, [T ag26s

AT (20 A TIST9 it ATEFEAT HeaT 2264, S.0.2318(E), faAi® 26.05.2025)

IHA | @Tar | wie raw  [gd § i oo sfdeEeT S e genfaa
(RFRATH) | AT EABARTRALH)|  (FFATH)
(1) (2) (3) 4) (5) (6) (7)
1 49 803 qree -l 0.1376 0.0121 0.0142
2 209 806 qrea -l 0.1781 0.1619 0.1639
3 269/184 | 807 qa -l 0.1376 0.0526 0.0546
4 186 819 qea -l 0.0931 0.0283 0.0384
5 269/127 | 828 qa -l 0.0971 0.004 0.002
6 269/42 903 qra - 0.2185 0.0647 0.0668

5) HISIT: qIeT, TIoEeesd: s, 91,09, 7.151, Tt STaamo, TrEor, R a2,
ATRAT(TET 20 A TSI it SATE=AT §&A1 2156, S.0.2206(E), fa1F 16.05.2025)

aqHA | @Ear e fraw  g@ & I T SAfSgEET & AgE | dente
dorr| T | e wATE SR | srferrfRa o s “gi“?
G ) | AT AARA(RTFAT H)
(1) (2) (3) “4) ®) (6) (7)
1 7 2444 | 9= - 0.1902 0.1902 0.0809
2 21 2445 | 91T - 0.1012 0.1012 0.0971
3 269/157 | 2434 | 913 - 0.1781 0.1578 0.0040

6) HISIT: I3, Iford T aRTarET, 91.uH. 7.5, TgHie: I, ATHIOT, ST 7, e
(20 A TSI # Srfer=eT HEAT 2156, S.0.2206(E), A1 16.05.2025)

agRa | @rar | wte | frew  gd § aihd o afdgEm F aaw | enfea
ERIXH) | a0 awA(ERAH) | FRIH
(1) 2 3 4) ®) (6) (7)
1 19 114 280 0.4006 0.2711 0.2772
2 11 112 278 0.4087 0.1093 0.1133
3 27 93 256 0.2185 0.0283 0.0344

7) RIS ATTEET, qiord Teer:arardr, 9.uH. 7: 191, TEeie:aICaHoIT, ATH I, T 7T,
FfaT (20 A TSI Ft ATAAT 1942, S.0.1986(E), 21 02.05.2025)

qHA | @rEar | wie Fraw [ A TR TS AT F e Tentera
@FIXH) | T SERAEERATH) || (FRITH
(1) 2) (3) 4) (5) (6) (7)
1 132 980 | SteraF-ll 0.2671 0.2671 0.0647
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8) HISIT: forspem, qicraeeer: SRAET, .09, 9.157, Tl ATahor, qTHior, R a7,
ATTAT(20 A TS it STfA==T Fear 2156, S.0.2206(E), A+ 16.05.2025)

IR | |@TET | Wi raw | 9F § T oo AfeeEeT o egee | et
@FRIHA) | qrm SFwAEERATH) || @RI HA

M | @ (3) 4) (5) (6) (7)
1 79/26 | 36/536 qia -l 0.2954 0.2023 0.0223
2 79/27 | 36/537 e -l 0.2954 0.2792 0.0486
3 67 47 e -l 0.0283 0.0283 0.0223
4 791 47/467 e -l 0.0445 0.0445 0.0020
5 42 53 e -l 0.0243 0.0243 0.0182
6 68 62 qrea -l 0.6475 0.5301 0.1760
7 62 70 qie -l 0.7203 0.1983 0.2145
8 64 71 qrea -l 0.6475 0.5382 0.2388
9 32 73 e -l 0.6273 0.4775 0.2226
10 | 79/18 | 74/482 qrea -l 0.0809 0.0809 0.0202
11 64 76 qie -l 1.0117 0.5018 0.0830
12 10 88 e -l 0.2873 0.2266 0.0243
13 2 91 qrea -l 0.0445 0.0445 0.0263
14 79 92 qe -l 0.0607 0.0607 0.0364
15 | 79/10 | 93/473 qrea -l 0.0607 0.0607 0.0465
16 26 95 e -l 0.0445 0.0445 0.0162
17 27 97 qrea -l 0.2752 0.2752 0.1781
18 | 79/18 98 qrea -l 0.0728 0.0728 0.0283
19 40 105 e -l 0.3076 0.3076 0.0364
20 31 107 qrea -l 0.1659 0.1659 0.1538
21 79/34 108 e -l 0.263 0.263 0.1963
22 44 132 qrea -l 0.1133 0.1133 0.0648
23 50 133 e -l 0.0607 0.0607 0.0425
24 7 137 e -l 0.0809 0.0809 0.0162
25 | 79/18 | 138/483 | 9= -l 0.0486 0.0486 0.0020
26 6 139 e -l 0.0931 0.0931 0.0890
27 7 144 qia -l 0.0364 0.0364 0.0182
28 6 145 e -l 0.089 0.089 0.0587
29 20 146 qia -l 0.0283 0.0283 0.0081
30 57 153 qia -l 0.0243 0.0243 0.0101
31 57 155 e -l 0.0405 0.0405 0.0223
32 6 156 qia -l 0.0809 0.0809 0.0364
33 6 157 e -l 0.1214 0.1214 0.0486
34 | 79/26 163 qia -l 0.3237 0.3237 0.0020
35 32 200 qrea - 0.1538 0.1538 0.0567
36 15 202 e -l 0.1133 0.1133 0.0465
37 28 68/407 qia -l 0.2023 0.2023 0.0809
38 31 67/409 qia -l 0.2104 0.2104 0.0142
39 63 403/432 | 9mxe -l 0.0202 0.0202 0.0162




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

40 29 68/436 qrea -l 0.0405 0.0405 0.0020
41 25 109/439 | s -l 0.0607 0.0607 0.0223
42 13 | 202/451 | €& -l 0.0647 0.0647 0.0020
43 15 68/455 qea -l 0.1862 0.1862 0.0324
44 13 68/456 qea -l 0.2428 0.2428 0.1477

@) g4 # T3 20A fegEme & stfafs stferrfRa &t s areht fasi sy = wferg faewor )
1) HISIT: HATAGTET, Tord TEor: STied e, I1.09. 7.237, Tgeier: ST, JrHor, [T 77+,
AT (20 A TSI T ATAHAT HEAT 2264, S.0.2318(E), AT 26.05.2025)

ERE CIR e AT AADA EIEDIESRERIIC
. ) . [EE) i) AT P (R
1 31 116/207 | =rZa-lll 0.0769 0.0769

% 0.0769

2) AT FRTHTT, Iereeeerd: R, 91,09, 7.232, Tgeie: SR T, Jreror, e qaqgHas
AT (20 A T Y SAfEe=eT 54T 2264, S.0.2318(E), faeis 26.05.2025)

. T e o et e Lk S P ENERISIEE IR
T e 7 (F=) T (FaeH)
1 65 821 1| 0.2833 0.002
T 0.002

) & § THAT 20A SATEGAATSAT % & GaH | AT /geTg AT avedt st i ot |fer faeor |

1) WIS 9Te9=T, qfod ®Aqd: e, I o §ean158, Jgdid: JIeEw, qTH,
T s, SfRaT (20 A Toro= 7 SIfee=aT 1942, S.0.1986(E), A+ 02.05.2025)

ATHFA grar wie fFaw | wifedmwar| e fer
S s | e ({FRAH) | TR (FFRAH)
1 61 190 qrLa-l 0.2347 0.0809
2 2 197 HqE-11 0.1295 0.0040
3 35 198 qrea-Il 0.3845 0.0809
4 34 201 qrea-I1 0.0971 0.0364
5 6 202 qrea-Il 0.0971 0.0971
T 0.2993

2) HIST: ST, qiord FEoe: aRTarET, Tiord T2o §edT:190, TgH e areaawur, qreir, 5em

HITHAS, AT (20 A T T Afag=T 1942, S.0.1986(E), faAi+ 02.05.2025)

qTHT qrar Al fraw | e amwe o T

icll Rl et (FFRTH) SR (HFTH)
1 14 475 Hq1LaE-| 0.4128 0.2428
3T 0.2428
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3) RIS STHaET, TTd T TR, Tierd T §eaT: 165, Tgeie: AT, IrHTr, e
HTHAS, ATR9M(20 A TS0 it Afere=AT 1942, S.0.1986(E), fami® 02.05.2025)

EREL] Trar wAle fFew | i S Frae ferT T

e T HE&IT e T (FFTH) AR (FFAH)
1 8 1 qra-lll 0.0121 0.0040
2 112 14 q1¥a-I1 0.0647 0.0081
3 113 15 qTEa-11 0.0445 0.0243
4 113 16 qra-lll 0.0081 0.0081
5 112 18 qrea-lll 0.0040 0.0040
6 8 20 qrea-| 0.1335 0.1335
7 136/87 21 qree-lll 0.0688 0.0688
8 80 24 qrea-| 0.1416 0.0728
9 80 59 qrea-| 0.5989 0.0121
10 8 1/599 qrea-ll 0.0202 0.0202
% 0.3559

4) TISTT: AT, orE T TR, Tiord w6or9 §eaT:191, Tgaie: areasor, qreior, e
TS, AT (20 A TS T ATAG=AT 1942, S.0.1986(E), =i 02.05.2025)

CRER] gar | Wie g&lr e e HARA g forr @
e T e T (TFTH) HABA(SFIAH)
1 132 981 et 0.1012 0.1012
2 156/23 982 EIE 0.1214 0.1214
3 156/23 983 SE 0.1376 0.0445
4 14 1016/1153 qrea-lll 0.2509 0.1700
el 0.4371

5) HISIT:ATE T, TIeraee e :am<ard!, {reraeca ae@dT: 151, Tgeie:aras o, Iy, Semaaw« s,
AT (20 A TSI Ft SIfEEAT &1 2156, S.0.2206(E), A7 16.05.2025)

ATHH | @A €T | |A(E §& T foraw AT HARA a9 forr =
e (FFTH) AAFA(THAH)

1 269 991 qrea-ll 0.0607 0.0324

2 269 998 gl 0.2914 0.0121

3 193 1002 qrea-ll 0.0769 0.0607

4 269/110 1003 qrea-ll 0.2833 0.0809

5 194 1004 qrea-ll 0.2064 0.0688

6 62 1005 Y 0.2104 0.1012

7 111 1006 area-lIl 0.1093 0.1093

8 111 1007 TTeE-|l 0.1578 0.0162

9 143 1008 AqTeE-|l 0.1214 0.0243

10 143 1009 qrea-ll 0.0769 0.0769

11 74 1010 qrea-ll 0.0283 0.0283

12 56 1011 qrea-ll 0.0486 0.0486

13 125 1012 qrea-ll 0.0324 0.0324

14 126 1013 -l 0.0283 0.0283




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

15 56 1014 -l 0.0607 0.0202
16 64 1016 - 0.4209 0.2752
17 269/7 2435 AE-| 0.1052 0.0688
18 7 2436 A 0.0526 0.0040
19 7 2437 AE-| 0.0162 0.0081
20 7 2438 A 0.0567 0.0405
21 7 2439 AE-| 0.0324 0.0324
22 215 2440 - 0.1133 0.1133
23 41 2441 - 0.1700 0.1700
24 21 2442 AE-| 0.1174 0.1174
25 7 2443 A 0.0890 0.0890
26 269/157 | 2435/2461 | ==l 0.0243 0.0243
27 133 | 24352462 | @me-l 0.0081 0.0081
28 10 | 2433/2479| wm= 0.0647 0.0202
29 133 | 24352522 | @mE- 0.0283 0.0283

T 1.7402

6) HTSIT:ForsgaT, giereee T, qieraeee™ee: 157, Tga e TeashoT, I,
ST ST, Arf2er (20 A TSTo= it Stfeeg=HT 5% 2156, S.0.2206(E), f&1i® 16.05.2025)

ATHA | GTAT €T | WAl §&AT [EE AT SR e forr @
RS (RFTH) AR (FFRTH)
1 79/11 32 AqT7E-|l 0.0769 0.004
2 79/11 37 qrea-ll 0.0607 0.004
3 79/11 38 qrea-ll 0.0526 0.0526
4 79/11 39 qT7E-|l 0.0809 0.0809
5 79/7 39/470 qrea-ll 0.089 0.089
6 20 40 AqT7E-|l 0.0445 0.004
7 7 41 -l 0.0728 0.0607
8 57 42 qT7E-|l 0.0769 0.0769
9 79/11 43 AqT7E-|l 0.1133 0.1133
10 39 44 -l 0.0445 0.0445
11 50 45 qT7E-|l 0.1295 0.0931
12 58 46 qrea-ll 0.0607 0.0607
13 71 54 qrea-ll 0.0283 0.0283
14 42 55 qrea-ll 0.0607 0.0607
15 42 57 qrea-ll 0.0567 0.0364
16 79/38 63 qrea-ll 0.2023 0.1376
17 79/31 67 qrea-ll 0.1538 0.1335
18 15 68 qrea-ll 0.0809 0.0283
19 79/34 65/539 qT7E-|l 0.0162 0.0162
20 79/25 74 AqTeE-|l 0.0445 0.0445
21 79/21 74/497 AqTeE-|l 0.0405 0.0405
22 79/24 74/516 qrea-ll 0.0405 0.0081
23 79/30 75 qrea-ll 0.2064 0.0931
24 79/10 78/472 qT7E-|l 0.344 0.1578
25 79 79 -l 0.3602 0.1457
26 72 86 qrea-ll 0.1174 0.089
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27 79/8 86/471 qrea-ll 0.1174 0.0931
28 64 87 qrea-ll 0.0081 0.0081
29 49 89 qra-ll 0.0728 0.0567
30 10 90 qrea-ll 0.0728 0.0728
31 32 99 qrea-ll 0.1052 0.1052
32 64 100 qra-ll 0.0647 0.0647
33 8 101 qree-ll 0.0607 0.0607
34 28 102 qrea-ll 0.1133 0.0931
35 15 103 qrea-ll 0.1174 0.0526
36 75 104 qrea-ll 0.2104 0.0486
37 59 109 qrea-ll 0.089 0.089

38 76 126 qrea-ll 0.2428 0.0405
39 48 127 qrea-ll 0.0202 0.0081
40 57 128 qrea-ll 0.0486 0.0486
41 6 129 qrea-ll 0.1093 0.0445
42 12 130 qrea-ll 0.0769 0.0202
43 42 131 qrea-ll 0.0769 0.0769
44 6 134 qrea-ll 0.1295 0.1295
45 6 135 qree-ll 0.0243 0.0243
46 48 136 qrea-ll 0.0445 0.0445
47 79/23 138 qree-ll 0.0283 0.0283
48 79/20 138/493 qree-ll 0.0283 0.0283
49 79/21 138/498 qrea-l 0.0486 0.0486
50 79/21 138/499 qrea-ll 0.0486 0.0486
51 79/22 138/501 qrea-ll 0.0283 0.0283
52 48 154 qrea-ll 0.0324 0.0324
53 13 164 qrea-l 0.2064 0.0283
54 36 190 qrea-ll 0.0526 0.0405
55 4 191 qra-ll 0.0445 0.004

56 70 193 qrea-ll 0.0728 0.004

57 4 194 qrea-ll 0.0526 0.0162
58 36 195 qrea-ll 0.1133 0.1052
59 39 196 qra-ll 0.0486 0.0486
60 57 197 qra-ll 0.0364 0.0364
61 64 198 qrea-ll 0.0162 0.0162
62 44 199 qrea-| 0.0647 0.0647
63 18 203 q1ea-l 0.0688 0.0688
64 28 204 qra-ll 0.0647 0.0647
65 28 205 qrea-ll 0.0405 0.0405
66 13 206 qrea-ll 0.1012 0.1012
67 79/22 207/502 qra-ll 0.0324 0.0081
68 28 210 qrea-ll 0.0202 0.004

69 5 213 qra-ll 0.1497 0.0202
70 13 214 qrea-ll 0.0121 0.0121
71 79/25 215 qrea-ll 0.0081 0.0081
72 79/24 215/518 qrea-ll 0.0647 0.0647




[T &% 3(ii)]

HILT =T TSI AT

73 79/25 215/533 qrea-ll 0.0567 0.0567
74 28 216 qrea-ll 0.6475 0.607
75 6 217 qra-ll 0.5261 0.1902
76 28 219 qrea-ll 0.3723 0.085
77 7 220 qrea-ll 0.0364 0.0364
78 57 221 qra-ll 0.0526 0.0526
79 48 222 qree-ll 0.0243 0.0243
80 39 224 qrea-ll 0.0607 0.0081
81 51 68/402 qrea-ll 0.0688 0.0688
82 22 68/406 qrea-ll 0.0728 0.0445
83 12 132/412 qrea-ll 0.0931 0.0931
84 44 131/413 qrea-ll 0.0647 0.0647
85 28 205/420 qrea-ll 0.0647 0.0445
86 22 205/421 qrea-ll 0.085 0.085
87 28 205/422 qrea-ll 0.0486 0.0486
88 66 77/434 qrea-ll 0.1295 0.0567
89 79/39 77/435 qrea-ll 0.1942 0.1942
90 25 109/438 qrea-ll 0.089 0.0445
91 48 44/441 qree-ll 0.0364 0.0364
92 39 136/443 qrea-ll 0.0324 0.0324
93 48 189/446 qree-ll 0.0202 0.0121
94 20 189/447 qree-ll 0.0243 0.004
95 15 206/450 qrea-ll 0.0931 0.0931
96 15 214/452 qrea-ll 0.0243 0.0162
97 6 199/464 qr¥a-| 0.0405 0.0405
98 60 101/466 qrea-ll 0.0728 0.0728
99 44 56 qrea-ll 0.0607 0.0607
6.0292

S.0. 2111(E).—Consequence upon approval of the competent authority area to be acquired in respect of the
following private plots which were previously notified in e-Gazette under section 20A (1) of The Railways Act, 1989
(24 of 1989), Chapter-IVA vide Gazette Notification No.1942, S.0.1986(E), dated.02.05.2025; No.2156, S.0.2206(E),
dated.16.05.2025; No.2264,S.0.2318(E), dated.26.05.2025 and No0.4468,S.0.4597(E), dated.08.10.2025 respectively in
connection with execution, maintenance, management and operation of “Special Railway Project”, namely “Buramara-
Chakulia (59.96 Km.) for 16.20 Km. section pertains to the district of Mayurbhanj in the State of Odisha as per the under

[T, . T AATO/-EreA/ AT/ gl S-S e/ e s - ras T /STa/20 A/ ET=/ 1]
g ShTeT FRTt, e gerEtad At (o)

MINISTRY OF RAILWAYS

CORRIGENDUM

[South Eastern Railway (Construction Organization)]

Kolkata, the 27th April, 2026

mentioned schedule have been rectified, added and withdrawn/eliminated.




10 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

SCHEDULE

A) Brief description of private land to be rectified in area in respect to earlier 20A Gazette Notifications:
1) Mouza: Sitaladaha, P.S.: Bangriposi, P.S No.237, Tahasil: Bangiriposi, Rural, District: Mayurbhanj,
Odisha.(20A Gazette Notification no. 2264, S.0.2318(E), dated.26.05.2025 & No0.4468,S.0.4597(E),
dated.08.10.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification of
Plot area Area to be area to acquired
(in Hectare) acquired (in Hectare)
(in Hectare

@ (©)) A “@ &) (6) ()

1 18 65 Sarada-II1 0.174 0.004 0.002

2 18 68 Sarada-II1 0.2428 0.089 0.0911

3 24 56 Sarada-II1 0.3602 0.2914 0.2833

4 55 157 Ashu Dofasali 0.3035 0.1659 0.1052

5 55 166 Dabhi-I 0.4168 0.0688 0.0728

6 55 170 Ashu Dofasali 1.4366 0.089 0.0971

7 57 114 Sarada-II1 0.0567 0.0405 0.0324

8 37 66 Sarada-II1 0.263 0.0202 0.0202

2) Mouza: Swargachhida, P.S.:Bangriposi, P.S No.233, Tahasil:Bangiriposi, Rural, District: Mayurbhanj,
Odisha. (20A Gazette Notification no. 2264, S.0.2318(E), dated.26.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification of
Plot area Area to be area to acquired
(in Hectare acquired (in Hectare)
(in Hectare

@ (©)) (&) (C)) &) ) )

1 31/17 55 | Sarada-I 0.0567 0.0235 0.0243

2 31/17 57 | Sarada-I 0.0971 0.0182 0.0202

3 10 51 | Gharabari 0.0243 0.0129 0.0142

4 10 53 | Sarada-II 0.0121 0.0004 0.002

5 10 58 | Sarada-I 0.3157 0.0647 0.0567

3) Mouza:Khairabani, P.S.: Bangriposi, P.S No.228, Tahasil:Bangiriposi Rural, District: Mayurbhanj,
Odisha.(20A Gazette Notification no.2264, S.0.2318(E), dated.26.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification of
Plot area Area to be area to acquired
(in Hectare acquired (in Hectare)
(in Hectare

@ 2 3 C)) ) (6) )

1 222/113 2130 | Sarada-II 0.0688 0.0526 0.0546

2 222/113 2132 | Sarada-II 0.3966 0.004 0.002
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4) Mouza:Buramara, P.S.: Bangriposi, P.S No.232, Tahasil: Bangiriposi,Rural, District: Mayurbhanj,
Odisha.( 20A Gazette Notification no. 2264, S.0.2318(E), dated.26.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification of
Plot area Area to be area to acquired
(in Hectare acquired (in Hectare)
(in Hectare

@ (0] 3 “ (&) Q) ()

1 49 803 Sarada-I 0.1376 0.0121 0.0142

2 209 806 Sarada-I 0.1781 0.1619 0.1639

3 269/184 807 Sarada-I 0.1376 0.0526 0.0546

4 186 819 Sarada-I 0.0931 0.0283 0.0384

5 269/127 828 Sarada-I 0.0971 0.004 0.002

6 269/42 903 Sarada-I 0.2185 0.0647 0.0668

5) Mougza: Pandra, P.S.: Bangriposi, P.S No.151, Tahasil: Saraskana, Rural, District: Mayurbhanj, Odisha.(20A
Gazette Notification n0.2156, S.0.2206(E), dated.16.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification of
Plot area Area to be area to acquired
(in Hectare acquired (in Hectare)
(in Hectare

@ 2 3 C) ) (6) )

1 7 2444 | Sarada-1 0.1902 0.1902 0.0809

2 21 2445 | Sarada-1 0.1012 0.1012 0.0971

3 269/157 2434 | Sarada-I 0.1781 0.1578 0.0040

6) Mouza: Deuli, P.S.: Bangriposi, P.S No.5, Tahasil: Saraskana, Rural, District: Mayurbhanj, Odisha. ( 20A
Gazette Notification n0.2156, S.0.2206(E), dated.16.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification
Plot area Area to be .
of area to acquired
. acquired
(in Hectare (in Hectare)
(in Hectare
@ 2 3 C)) ) (6) )
1 19 114 280 0.4006 0.2711 0.2772
2 11 112 278 0.4087 0.1093 0.1133
3 27 93 256 0.2185 0.0283 0.0344
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7) Mouza: Punasia, P.S.: Bangriposi, P.S No.191, Tahasil: Saraskana, Rural, District: Mayurbhanj, Odisha. (20A
Gazette Notification no.1942, S.0.1986(E), dated.02.05.2025)

Srl. Khata No. | Plot No. | Kisam of the As per Earlier 20A Gaz. Corrigendm
No. land Notification for rectification
Plot area Area to be of area to acquired
(in Hectare acquired (in Hectare)
(in Hectare
@ (0] 3 “ (&) Q) ()
1 132 980 Jalasaya-II 0.2671 0.2671 0.0647

8) Mouza: Sijua, P.S.: Bangriposi, P.S No.157, Tahasil: Saraskana, Rural, District: Mayurbhanj, Odisha.( 20A
Gazette Notification n0.2156, S.0.2206(E), dated.16.05.2025)

Srl. Khata Plot No. Kisam of the As per Earlier 20A Gaz. Corrigendm
No. No. land Notification for rectification
Plot area Area to be of area to acquired
(in Hectare acquired (in Hectare)
(in Hectare
@ (©)) 3 “ () () ()
1 79/26 36/536 Sarad-II 0.2954 0.2023 0.0223
2 79/27 36/537 Sarad-I1 0.2954 0.2792 0.0486
3 67 47 Sarad-II 0.0283 0.0283 0.0223
4 79/1 47/467 Sarad-I1 0.0445 0.0445 0.0020
5 42 53 Sarad-II 0.0243 0.0243 0.0182
6 68 62 Sarad-II 0.6475 0.5301 0.1760
7 62 70 Sarad-II 0.7203 0.1983 0.2145
8 64 71 Sarad-II 0.6475 0.5382 0.2388
9 32 73 Sarad-II 0.6273 0.4775 0.2226
10 79/18 74/482 Sarad-II 0.0809 0.0809 0.0202
11 64 76 Sarad-11 1.0117 0.5018 0.0830
12 10 88 Sarad-II 0.2873 0.2266 0.0243
13 2 91 Sarad-II 0.0445 0.0445 0.0263
14 79 92 Sarad-II 0.0607 0.0607 0.0364
15 79/10 93/473 Sarad-II 0.0607 0.0607 0.0465
16 26 95 Sarad-II 0.0445 0.0445 0.0162
17 27 97 Sarad-II 0.2752 0.2752 0.1781
18 79/18 98 Sarad-II 0.0728 0.0728 0.0283
19 40 105 Sarad-II 0.3076 0.3076 0.0364
20 31 107 Sarad-II 0.1659 0.1659 0.1538
21 79/34 108 Sarad-II 0.263 0.263 0.1963
22 44 132 Sarad-II 0.1133 0.1133 0.0648
23 50 133 Sarad-II 0.0607 0.0607 0.0425
24 7 137 Sarad-II 0.0809 0.0809 0.0162
25 79/18  [138/483 Sarad-II 0.0486 0.0486 0.0020
26 6 139 Sarad-II 0.0931 0.0931 0.0890
27 7 144 Sarad-11 0.0364 0.0364 0.0182
28 6 145 Sarad-II 0.089 0.089 0.0587
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29 20 146 Sarad-I1 0.0283 0.0283 0.0081
30 57 153 Sarad-II 0.0243 0.0243 0.0101
31 57 155 Sarad-II 0.0405 0.0405 0.0223
32 6 156 Sarad-I1 0.0809 0.0809 0.0364
33 6 157 Sarad-II 0.1214 0.1214 0.0486
34 79/26 163 Sarad-I1 0.3237 0.3237 0.0020
35 32 200 Sarad-1 0.1538 0.1538 0.0567
36 15 202 Sarad-11 0.1133 0.1133 0.0465
37 28 68/407 Sarad-I1 0.2023 0.2023 0.0809
38 31 67/409 Sarad-II 0.2104 0.2104 0.0142
39 63 403/432 Sarad-I1 0.0202 0.0202 0.0162
40 29 68/436 Sarad-II 0.0405 0.0405 0.0020
41 25 109/439 Sarad-11 0.0607 0.0607 0.0223
42 13 202/451 Sarad-II 0.0647 0.0647 0.0020
43 15 68/455 Sarad-II 0.1862 0.1862 0.0324
44 13 68/456 Sarad-I1 0.2428 0.2428 0.1477
B) Brief description of private land to be acquired in addition to earlier 20A Gazette Notifications:

1) Mouza: Sitaladaha, P.S.: Bangriposi, P.S No.237, Tahasil: Bangiriposi, Rural, District: Mayurbhanj,

Odisha. ( 20A Gazette Notification no. 2264, S.0.2318(E), dated.26.05.2025 ).

Srl. Khata No. Plot No. Kisam of the Plot area Area to be acquired
No. land (in Hectare) (in Hectare)
(&) 2 3 “ (&) Q)

1 31 116/207 Sarada-II1 0.0769 0.0769

2) Mouza:Buramara, P.S.: Bangriposi, P.S No.232, Tahasil: Bangiriposi,Rural, District: Mayurbhanj, Odisha.
( 20A Gazette Notification No0.2264,S.0.2318(E), dated.26.05.2025)

Srl. Khata No. Plot No. Kisam of the Plot area Area to be acquired
No. land (in Hectare) (in Hectare)
@ 2 3 “ &) ©

1 65 821 Sarada-I 0.2833 0.002
C) Brief description of private land to be withdran/eliminated in respect to earlier 20A Gazette Notifications:

1) Mouza: Patapacha, P.S: Bangriposi, P.S No.158, Tahsil: Saraskana, Rural, District: Mayurbhanj, Odisha
(20A Gazette Notification n0.1942, S.0.1986(E), dated.02.05.2025)
Srl. | Khata Plot No. Kisam Plot area Area to be
No. No. (in Hectare) withdrawan/
eleminated
(in Hectare)

1 61 190 Sarada-I1 0.2347 0.0809

2 2 197 Sarada-II 0.1295 0.0040

3 35 198 Sarada-II 0.3845 0.0809

4 34 201 Sarada-II 0.0971 0.0364
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5

| 6

202

Sarada-I1 ‘

0.0971

0.0971

Total :

0.2993

2) Mouza: Andhari, P.S: Bangriposi, P.S No.190, Tahsil: Saraskana,Rural, District: Mayurbhanj, Odisha (20A
Gazette Notification n0.1942, S.0.1986(E), dated.02.05.2025)

Srl. | Khata Plot No. Kisam Plot area Area to be
No. No. (in Hectare) withdrawan/
eleminated
(in Hectare)
1 14 475 Sarada-I 0.4128 0.2428
Total : 0.2428

3) Mouza: Jambani, Police Station: Bangriposi, P.S No.165, Tahsil: Saraskana, Rural, District: Mayurbhanj,

Odisha (20A Gazette Notification no.1942, S.0.1986(E), dated.02.05.2025)

Srl. | Khata Plot No. Kisam Plot area Area to be
No. No. (in Hectare) withdrawan/
eleminated
(in Hectare)
1 8 1 Sarada-II1 0.0121 0.0040
2 112 14 Sarada-II 0.0647 0.0081
3 113 15 Sarada-II 0.0445 0.0243
4 113 16 Sarada-I11 0.0081 0.0081
5 112 18 Sarada-II1 0.0040 0.0040
6 8 20 Sarada-I 0.1335 0.1335
7 136/87 21 Sarada-I11 0.0688 0.0688
8 80 24 Sarada-I 0.1416 0.0728
9 80 59 Sarada-I 0.5989 0.0121
10 8 1/599 Sarada-II1 0.0202 0.0202
Total : 0.3559

4) Mouza: Punasia, Police Station: Bangriposi, P.S No.191, Tahsil: Saraskana, Rural, District: Mayurbhanj,

Odisha (20A Gazette Notification no.1942, S.0.1986(E), dated.02.05.2025)

Srl. Khata Plot No. Kisam Plot area Area to be
No. No. (in Hectare) withdrawan/
eleminated
(in Hectare)
1 132 981 Aadi 0.1012 0.1012
2 156/23 982 Ashu 0.1214 0.1214
3 156/23 983 Ashu 0.1376 0.0445
4 14 1016/1153 Sarada-I11 0.2509 0.1700
Total : 0.4371
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5) Mouza : Pandra , Police Station: Bangriposi, P.S. No. 151, Tahasil: Saraskana, Rural, District: Mayurbhanj,
Odisha (20A Gazette Notification no.2156, S.0.2206(E), dated.16.05.2025)

Srl. Khata Plot No. Kisam Plot area Area to be
No. No. (in Hectare) withdrawan/
eleminated
(in Hectare)
1 269 991 Sharad-I1 0.0607 0.0324
2 269 998 Sharad-I 0.2914 0.0121
3 193 1002 Sharad-I1 0.0769 0.0607
4 269/110 1003 Sharad-I1 0.2833 0.0809
5 194 1004 Sharad-I1 0.2064 0.0688
6 62 1005 Ashu 0.2104 0.1012
7 111 1006 Sharad-I11 0.1093 0.1093
8 111 1007 Sharad-I1 0.1578 0.0162
9 143 1008 Sharad-I1 0.1214 0.0243
10 143 1009 Sharad-I1 0.0769 0.0769
11 74 1010 Sharad-I1 0.0283 0.0283
12 56 1011 Sharad-I1 0.0486 0.0486
13 125 1012 Sharad-I1 0.0324 0.0324
14 126 1013 Sharad-I1 0.0283 0.0283
15 56 1014 Sharad-I1 0.0607 0.0202
16 64 1016 Sharad-I1 0.4209 0.2752
17 269/7 2435 Sharad-I 0.1052 0.0688
18 7 2436 Sharad-I 0.0526 0.0040
19 7 2437 Sharad-I 0.0162 0.0081
20 7 2438 Sharad-I 0.0567 0.0405
21 7 2439 Sharad-I 0.0324 0.0324
22 215 2440 Sharad-I 0.1133 0.1133
23 41 2441 Sharad-1 0.1700 0.1700
24 21 2442 Sharad-I 0.1174 0.1174
25 7 2443 Sharad-I 0.0890 0.0890
26 269/157 | 2435/2461 Sharad-I 0.0243 0.0243
27 133 2435/2462 Sharad-I 0.0081 0.0081
28 10 2433/2479 Sharad-I 0.0647 0.0202
29 133 2435/2522 Sharad-I 0.0283 0.0283
Total : 1.7402
6) Mouza: Sijua, Police Station: Bangriposi, P.S No.157, Tahsil: Saraskana, Rural, District: Mayurbhanj,
Odisha. (20A Gazette Notification no.2156, S.0.2206(E), dated.16.05.2025)
Srl. | Khata No. Plot No. Kisam Plot area Area to be
No. (in Hectare) withdrawan/
eleminated
(in Hectare)
1 79/11 32 Sharad-I1 0.0769 0.004
2 79/11 37 Sharad-I1 0.0607 0.004
3 79/11 38 Sharad-I1 0.0526 0.0526
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4 79/11 39 Sharad-1I 0.0809 0.0809
5 79/7 39/470 Sharad-II 0.089 0.089

6 20 40 Sharad-II 0.0445 0.004

7 7 41 Sharad-11 0.0728 0.0607
8 57 42 Sharad-II 0.0769 0.0769
9 79/11 43 Sharad-11 0.1133 0.1133
10 39 44 Sharad-II 0.0445 0.0445
11 50 45 Sharad-11 0.1295 0.0931
12 58 46 Sharad-11 0.0607 0.0607
13 71 54 Sharad-II 0.0283 0.0283
14 42 55 Sharad-11 0.0607 0.0607
15 42 57 Sharad-II 0.0567 0.0364
16 79/38 63 Sharad-11 0.2023 0.1376
17 79/31 67 Sharad-II 0.1538 0.1335
18 15 68 Sharad-II 0.0809 0.0283
19 79/34 65/539 Sharad-11 0.0162 0.0162
20 79/25 74 Sharad-II 0.0445 0.0445
21 79/21 74/497 Sharad-11 0.0405 0.0405
22 79/24 74/516 Sharad-I1 0.0405 0.0081
23 79/30 75 Sharad-11 0.2064 0.0931
24 79/10 78/472 Sharad-11 0.344 0.1578
25 79 79 Sharad-II 0.3602 0.1457
26 72 86 Sharad-1I 0.1174 0.089

27 79/8 86/471 Sharad-I1 0.1174 0.0931
28 64 87 Sharad-1I 0.0081 0.0081
29 49 89 Sharad-I1 0.0728 0.0567
30 10 90 Sharad-I1 0.0728 0.0728
31 32 99 Sharad-11 0.1052 0.1052
32 64 100 Sharad-II 0.0647 0.0647
33 8 101 Sharad-11 0.0607 0.0607
34 28 102 Sharad-II 0.1133 0.0931
35 15 103 Sharad-1I 0.1174 0.0526
36 75 104 Sharad-II 0.2104 0.0486
37 59 109 Sharad-I1 0.089 0.089

38 76 126 Sharad-I 0.2428 0.0405
39 48 127 Sharad-I1 0.0202 0.0081
40 57 128 Sharad-II 0.0486 0.0486
41 6 129 Sharad-I1 0.1093 0.0445
42 12 130 Sharad-I1 0.0769 0.0202
43 42 131 Sharad-II 0.0769 0.0769
44 134 Sharad-I1 0.1295 0.1295
45 135 Sharad-II 0.0243 0.0243
46 48 136 Sharad-I1 0.0445 0.0445
47 79/23 138 Sharad-II 0.0283 0.0283
48 79/20 138/493 Sharad-II 0.0283 0.0283
49 79/21 138/498 Sharad-1I 0.0486 0.0486
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50 79/21 138/499 Sharad-1I 0.0486 0.0486
51 79/22 138/501 Sharad-II 0.0283 0.0283
52 48 154 Sharad-II 0.0324 0.0324
53 13 164 Sharad-1 0.2064 0.0283
54 36 190 Sharad-II 0.0526 0.0405
55 4 191 Sharad-11 0.0445 0.004

56 70 193 Sharad-II 0.0728 0.004

57 4 194 Sharad-11 0.0526 0.0162
58 36 195 Sharad-11 0.1133 0.1052
59 39 196 Sharad-II 0.0486 0.0486
60 57 197 Sharad-11 0.0364 0.0364
61 64 198 Sharad-II 0.0162 0.0162
62 44 199 Sharad-1 0.0647 0.0647
63 18 203 Sharad-II 0.0688 0.0688
64 28 204 Sharad-II 0.0647 0.0647
65 28 205 Sharad-11 0.0405 0.0405
66 13 206 Sharad-II 0.1012 0.1012
67 79/22 207/502 Sharad-11 0.0324 0.0081
68 28 210 Sharad-I1 0.0202 0.004

69 5 213 Sharad-11 0.1497 0.0202
70 13 214 Sharad-11 0.0121 0.0121
71 79/25 215 Sharad-II 0.0081 0.0081
72 79/24 215/518 Sharad-1I 0.0647 0.0647
73 79/25 215/533 Sharad-I1 0.0567 0.0567
74 28 216 Sharad-1I 0.6475 0.607

75 6 217 Sharad-I1 0.5261 0.1902
76 28 219 Sharad-I1 0.3723 0.085

77 7 220 Sharad-11 0.0364 0.0364
78 57 221 Sharad-II 0.0526 0.0526
79 48 222 Sharad-11 0.0243 0.0243
80 39 224 Sharad-II 0.0607 0.0081
81 51 68/402 Sharad-1I 0.0688 0.0688
82 22 68/406 Sharad-II 0.0728 0.0445
83 12 132/412 Sharad-I1 0.0931 0.0931
84 44 131/413 Sharad-II 0.0647 0.0647
85 28 205/420 Sharad-I1 0.0647 0.0445
86 22 205/421 Sharad-II 0.085 0.085

87 28 205/422 Sharad-I1 0.0486 0.0486
88 66 77/434 Sharad-I1 0.1295 0.0567
89 79/39 77/435 Sharad-II 0.1942 0.1942
90 25 109/438 Sharad-I1 0.089 0.0445
91 48 44/441 Sharad-II 0.0364 0.0364
92 39 136/443 Sharad-I1 0.0324 0.0324
93 48 189/446 Sharad-II 0.0202 0.0121
94 20 189/447 Sharad-II 0.0243 0.004

95 15 206/450 Sharad-1I 0.0931 0.0931
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96 15 214/452 Sharad-1I 0.0243 0.0162
97 6 199/464 Sharad-I 0.0405 0.0405
98 60 101/466 Sharad-II 0.0728 0.0728
99 44 56 Sharad-11 0.0607 0.0607
6.0292

[F. No. SER/CON-Orgn./HQ/Land/DCE/C-1I/KGP/NL/BWA-CKU/SRP/OD/20A-Corrigendum/1]

HARI PRAKASH TRIPATHI, Chief Administrative Officer (Con)
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